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Import of Soyabean oil 

6484 SHRI RAJ VEER SINGH Will the 
Minister of FOOD AND CIVIL SUPPLIES be 
pleased to state 

(a) whether Government are Importing 
soyabean 011 from Ameqca, Brazil, Argen-
tina and other European Countnes 

(b) If so, the reasons tberefor. and 

(c) the steps taken to Increase soy-
abean Yield In the country? 

THE MINISTER OF FOOD AND CIVIL 
SUPPLIES (SHRI NATHU RAM MIRDHA) 
(a) No Sir 

(b) Does not anse 

(c) Two centrally sponsored proJects, 
namely the National Oilseed Development 
Project (NODP) and Ollseeds Production 
Thrust Project (OPTP) are In operation In the 
Important oilseed growing States for Increas-
Ing production and Yields of different ollseeds 
laid on the follOWing areas 

Demonstration of Improved tech-
nology 

Large scale Production of founda-
tion and certified seeds 

Supply of farm Implements 

Dlstnbutlon of seed fertilizer, mlnl-
kits, chemicals 

Plant protection measures etc 

As a result 0 promoting measures, the 
production of soyabean has Increased from 
8 98 lakh tonnes In 1987-88 to ~ 5 lakh ton-
nes In 1988-89 

[English] 

Improvement In the Quality of TextlJe 
Products 

6485 SHRI MANORANJAN BHAKTA 
Will the Minister of TEXTILES be pleased to 
state 

(a) whether Government have taken 
measures to diversify production base, 
strengthen manufactUring facIlities and 
Improve the quality of textile products and 

(b) If so, the details thereof? 

THE MINISTER OF TEXTILES AND 
MINISTER OF FOOD PROCESSING IN-
DUSTRIES (SHRI SHARAD YADAV) (a) 
and (b) Government have taken a number 
of measures for diversification of production 
base, strengthening manufactUring facIlities 
and Improve the quality of textile products 
The measures taken Inter-aha Include IIber-
altsatlon of licenSing procedure for settlng-
up of new spinning and processing units. 
creatton of a textile unlt~ Apart from thiS, the 
Import-export policy also permits Import of 
modern sophisticated textile machinery under 
OGL procedure as well as Import of certain 
types of textile machinery under conces-
sional rate of custom duty Will also permlrted 
to be Imported 15 powerloom service centres 
are also working under the administrative 
control of the Textile Commissioner ior ren-
dertng SUitable help to the powerloom mdus-
try These centres also develop new deSigns 
for the textile Industry 

[Translation I 

Rice Mills in Uttar Pradesh 

6486 SHRI RAJVEER SINGH Will the 
Minister of FOOD PROCESSING INDUS-
TRIES be pleased to state 

(a) the number of lIcences Issued for 
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opening Of new rice mills In Uttar Pradesh 
dunng the last three years 

(b) the locatIons of such units and 

(c) the number of mills out of those 
whIch have started functlonrng? 

THE MINISTER OF TEXTILES AND 
MINISTER OF FOOD PROCESSING IN-
DUSTRIES (SHRI SHARAD YADAV) (a) 10 

(c) Irformatlon IS beIng collected and will be 
laid on the Table of The Hou..,e 

[EnglJsh J 

Demands of Leprosy Patients 

6487 SHRIMATI BASAVA RAJES-
WARI 

SHRI G S BASAVARAJ 

W,ll the M,nlstpr of HEALTH AND 
FAMILY WELFARE be pleased to state 

(a) whether a number 01 leprosy pa-
tIents demonstrated In front Of Prime MInIS-
ter's residence on 26 March 1990 

\b) If so, whether any memorandum has 
been submitted to the Prrme MII"Is1er by 
them 

(c) the demands made by the leprosy 
patients and 

(d) by what time Government propose 
to consider their demands? 

THE MINISTER OF STATE OF THE 
MiNISTRY OF HEAL fH AND FAMILY 
WELFARE (SHRr RASHEED MASOOD) 
(a) Yes, SIr 

(b) Yes, Sir 

(c) Their demand IS that maintenance 
allowance Rs 300/- per capita per month as 

In the case of those who were liVing 10 Deihl 
before 1 1 1981, may be gIven 

(d) Matter IS under scrutinY of SDM, 
Shahdara, Deihl 

Grants to Thakur Hariprasad Institute 
for Mentally Handicapped Hyderabad 

6488 SHRIMATr BASAVA RAJES-
WARt W,ll the MinIster of WELFARE be 
pleased to state 

(a) the norms under which grants-in-aid 
are sanctioned to Non-Governmental or-
ganisation as per General FinancIal Rules 

(b) whether Government have sanc-
tIoned grants to Thakur Hanprasad InstItute 
for Mentally Handicapped, Hyderabad, 

(c) If so, under whIch norm the grant 
was sanctIoned 

(d) whether grants-In-aid sanctIoned by 
Government to Non-governmental organi-
sations IS checked by Government strrctly 
according to the norms 

(e) If so, whether any reservation policy 
for Scheduled Castes/Scheduled T nbes has 
been laid down by Governmenttortre grants 
and 

(f) If so, the detal:s thereof? 

THE MINISTER OF LABOUR AND 
WELFARE (SHRr RAM VILAS PASWAN) 
(a) Yes, Sir 

(b) Yes, Sir 

(c) A copy of norms beIng followed by 
the Mrnlstry of We~are while sanctlonmg 
grants for voluntary OrganisatIons working 
for the welfare of dIsabled IS given In the 
statement below 


